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the Chair)

(vii) Need to Apply Laws Relatiog to Minimum
Wages and Working Conditions to Bidi
Workers

SHRI MADHAVRAO SCINDIA (Guna):
Chanderi, Guna, Sagar, Damoh, Jabalpur
and Raipur etc. are big centres of bidi
industry in M P. Lakhs of workers, including
a large number of women and children are
employed in it. These workers are, however,
an exploited lot. Though they are busy from
dawn to dusk in rolling bidis, the wages they
receive are quite low. A fairly large number
of bidi workers become victims of tuber-
culosis and tend to develop hunch-back
tendercies. The condition of bidi workers
scattered in rural areas is still worse. They
are at the mercy of ‘sattedars’ who act as
agents of bidi units. They supply tobacco
and tendu leaves to rural bidi workers and
assess the quality of the bidis produced.
They invariably reject at least ten per cent of
a worker’s output as ‘sub-siandard’’ and thus
deprive him or her of full payment for the
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output. Not much effort has been made se

far to free the workers from the stranglehoid
of satterdars, as the Bidi Kings do not want
to discontinue the Sattedari system. It
enables them to escape responsibility for
paying fair wages and providing various
facilities to workers.

I, therefore, urge upon the Government
to take steps to ensure that :—

(i) the laws regarding minimum wages
and working conditions are enforced
in bidi-making establishments ; and

(i) the cooperatives of bidi-workers are
set up to enable them to get adequate
return for their labour.

(vii) Non-availability of Drinking Water and
Electricity in Bihar
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